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GOVERNMENT OF INDIA |
MINISTRY OF FINANCE = *
(DEPARTMENT OF REVENUE) {

New Delhi, the (& fuJuney 1987,

NOTIFICATION - |
T INCOME-TAX [

No,TTPMM (F.No.203/ 38/ 86-ITA.IT) : In continuation of
this Office Notification No 4478 (F.No.203/ 67 / 8%17TA.II)
dated 19,311.198% is hareby notified for genéral information
theat the Institution.mentibnéd below has beén ahproved-by
Department of Sﬁientifié & Industrial Resea?ch,.Néw_Delhi, the
Prescribed Authority foflthe pﬁrposes'of cl%use ( £3) of sub=~
section (1)_of Section 35 (Thirty'five/one/}“§ ) of the
Income—tax Act, 1961 read with Rule 6 of thé Income-tax Rulas,
1962 under the category '#ctttlation“; ~subiject to the fOIIOWing
conditions:~ | | | - "

| i) That the Nutrition Soclety of India, Hyderabad.
will maintain a sepaiéte-adcount o% tﬁe sums recelved
Y it for scientific research. | ' '

11) That the said pygoeiatiomWill furnish annual returns

Of its scientific research activities to the Prescribed
Authority for every financial year'in such forms as may
be laid down and intimated to themifor this purpose by
3lst may each year. _ i : '

- i1i). That the said Aseoelstionwill submit to the Prescribed

Authority by 30th June each year a copy of their audited
annual accounts showing their total income and expendi~
ure and Balance Sheet showing its 'assets liabilities
With a copy of each of these documents to the Central
Board of Direct Taxes, New Delhi and the concerned
Commissioner of Income-tax. i - '

iv) That the said. Assoclatiowill apply;to Central Board

- of Direct Taxes, Ministry of Finance (Department of
Revenue), New Delhi, 3 months in advance before the
expiry of the approval for further extension. '
Applications received after the date of expiry of
approval are liable to be rejected..
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1:
Az

Nutrition Soclety of Indis, C/o National Institute of
Hutrition, Jamal Qsmania, Hyderabad=500 007.

This Notification is effective for a period from

Ax4.1207 £0 31341990,

% s .
: ( Y.K."Batra ) .
Under Secretary to the Government of India.

—

Copy forwarded to :-
L. All Commissioner of Income-tax (2 copies).

2 Dirgctorsﬁof Ipspection(Investigationj/(special Tnvesti-
gatlnn) Il&Audlt/RS&pH/Uigilancq/Intelligence/Récovery/
strvey/P&PR, HNew Delhi, _

3. Inspection Division (CBOT), Mayur Bnavan, New Delhi.

#» 0.5.0.(legal), 4th Floor, Super Bazar Building,
- Connaudght Circus, New Delhi. “

De Qirectoratg 9of O & M Services ( Income-tax), Alwane-Ghalib,
NMata Sundri Lane, New Delhi.

G, ahe Secretary, Departmont o° Scientific & Industri-l
wgfearc?, Technglogg Bhavan, New Mehrauli Road, New Delhi
- I'eterence to their OM, N .
Gated ’ " 1/a6s/e7-vu.vE
T 30.4.1987. '

7. The Joint Secretary & Legsd Adviser, Minictm: of La
Shastri Bhavan, New Delni. ’ Lry aw,

. Comptrollo: & Auditor General of Indis (50 copies).

®. Bullatin Scction of D, T P&PR), 2nd Flosr, Hans Bh
3 - L e H L " " el i 'u‘i" n
I.P. Estzte, New Delhi. 55 cop{es). ’ e

Hational

1D. The Joint Secretary, Nutrition Seociety of India, C/o

I::titute of Hutrlzion. Jamai Osmaq}a, ﬁydﬁtabad-ﬁpﬂ 007.
= IR AR i

+

( Y.KS Batra )
Under Secretary to the Government of India
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